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allotment of national permits by State
Governments/Union Territory Admi-
nistrations to the applicants including
those belonging to SC/ST communities
is in progress. The reservation of per-
mits, accord'ng to the Act, has to be
in the same ratio as far appointments
made by direct recriuitment to the pub-
lic serices in the State,

As hasg been explained in the prece-
ding para the total picture about allot-
ment of National Permits and All India
Tourist Permits in favour of varicus
categories and Co-operative Societies
will be available only after the quotas
allocated to the State Govts. U.T. Ad-
ministrations in accordance with the
provisions of the M.V. Act have been
issued to eligible applicants
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Passenger Train petween Cuttack and
Berhampur

693. SHRI K. PRADHANI1: Will the
Minister of RAILWAYS be pleased to
stale:

(a) wheher Government have a pro-
posal for the introductisn of a passen-
ger train between Cuttack and Berham.-
pur of Orissa;

(b) if so whether such proposal is
likely to be laken into consideration
during the sixth plan period; and

(c) the progress made so far jn im-
plemenling the proposal?

THE DEPUTY MINISTER IN TIHE
MINISTRY OF RAILWAYS AND PAR-
LIAMENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (¢), There is ro
proposal at present for introduction of
any additional train between Cuttack
and Berhampur. Avart {rom the ques-
tion of traffic justification, ¢oaching
stock and terminal facilities are not
available for introducing a new train
between these poinis.

Legal Measures to stop doctors going
Abroad

994. SHTRIMATI SANYOGITA
RANE: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether Government propose to
take legal measures to prevent doctors
from going abroad and setting down
ikere; and

(b) if so, the details thereof?





